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Petition(s) for Special Leave to Appeal (G vil) No.16061-16062/2001
(From the judgenent and order dated 06/08/ 2001 in CM 663/2001 in
FAO No. 261/2001 and dated 5.9.2001 in CM No. 774/2001 in FAO
261/ 2001 of the High Court of Delhi at New Del hi

SHEI LA MATHRANI Petitioner (s)

VERSUS
APARNA CHODHURI & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling c/c of the inmpugned Judgnent )

Date : 17/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE S. RAJENDRA BABU
HON BLE MR JUSTI CE DORAI SWAMY RAJU

. Kailash Vasdev, Sr. Adv.
. Sunil Kr. Jain, Adv.

. Vijay Hansaria, Adv. for
s Jain Hansaria & Co., Adv.

For Petitioner (s) M
M
M
M

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
............ L......| T ... T T T T T J
SP2
Learned senior Advocate for the petitioner seeks
| eave of the Court to withdraw these petitions to nove the
H gh Court once over again. The special |eave petitions
are dismssed as withdrawn.
. SP1

Charanjit [ On Prakash ]
Court Master



